CENTRZL DV ISTRAT IVE TRIBUNAL
| "ANGATORE_BENCH
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Second Floor,

Commercial Complex,
Indiranagar,
BANGALCRE~ Kg0 338,

Pated: 1 FEB 1995

525 of 1994,

APPLICATION NO:

APPLICANTS:~Mr.G.V.Venkatesha ish,Bangzlore,
v/s.

RESPONDENTS :~ &ri,Holle,Senior Supdt.of Post Opfices,
Bangslore South Division,Bengelore-41,

Te

1. &ri,M.,S.kpandaremu,bdvocate,
No.27,Chandrasheker Complex,
First Floor,First Main Roed,
Gandhinagar,Bangzlore-56000%3.,

2, Sri.M.Vasudege Rao,kdditional Centrel

Government Stending Counsel,High Court
Building,Bangslore-560 001,

Suhject :— Teiwardin .eni
) 2 : Ng nf cepins of the Order- assed b
Central Administrative Tribunal,Baggalnre.y the

Please find enclesed herewi ,
» ith a copy of tha ORDER/
STAY ORDER/INTERIM ORDER/ passed by thje Tribunal in the above

mentioned application(s) onTwentyfourth January,1995,

Tesued on

M!DSIQS' , l%
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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH 3 BANGALORE

CONTEMPT PETITION ND.77/1994 IN
D.A. NO. 525/1994

DATED THIS THE TWENTYFOURTH DAY OF JANUARY, 1995

MR. JUSTICE P.K, SHYAMSUNDAR, VICE CHAIRMAN

MR. T.V. RAMANAN, MEMBER(AR)

mr. G.Ve Venkateshaiah

Aged about 40 yesrs

working &8s Postal Assistant

0ffice of the Senior Superintendsnt

of Post 0Offices, Rajajinager Head

post Office, Bangalore-10. esee Poetitioner

(By Advocate Mr. M.S. Anandaramu)

Vs.

The Senior Superintendsnt of
pPost Offices
Bangalore South Division

Bangzlore-560 041, eese Respondent

(By mr. m.V. Rao, A.C.G.S.C.)
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Mr. Justice P.Ke. Shyamsundar, Vice Chairman

we have heard both sides, This

Contempt Petition is misconceived. Any further relief
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2, With this c}pbservation, we dismiss

this Contempt Petition. , It will however be open
to the workmep to submit’'an appropriate represen-
tetion cleiming the diffprence in wages from the

date of the Awdrd to the date of reinstestement,
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(T.V. RAMANAN) | (P.Ke SHYAMSUNDAQS/

MEMBER(A) VICE CHAIRMAN
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